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to suitable professional and experienc-
ed caterers of wood standing., At other
stations these are normally licensed
out to local professional men, includ-
ing experienced displaced caterers or
vendors settled in the area. Other
things being equal, preference is
given to displaced pgrsons and re-
gistered Co-operative Societies, and
as between these two  categories, to
the former. The ability to provide
service of a high standard is of prime
consideration in the award of these
contracts,

(b) Auctioning of these contracts is
not resorted to, either at stations or
in the Head Office. The license fee is
predetermined on the basis of vending
prospects and the contracts are given
on the basis of applications received,
each such application being carefully
scrutinised to ascertain the applicant’s
ability to perform the work satisfac-
torily.

(c¢) Applications are invited by
advertisement in press in the case of
moré  important contracts and by
means of notices posted on  station
premises for the smaller contracts.

Shri Dhusiya: What are the more
important contracts and how are they
advertised—whether it is done 1in
local papers, or in regional papers or
in the office on the notice board?

Shri Shahnawaz Khan: The more
important confracts are contracts at
bigger stations like Howrah, Moghul-
Sarai and places like Lucknow. The
advertisements are given in the local
papers as well ay in papers of an All
India nature.

Shri Dhusiya: My question was:
what are the more important articles
for which advertisement is made?

Shri Shahnawaz Khan: It is not a
question of articles, it is a matter of
important stations.

Kumari Annie Mascarene: May 1
know wnat percentage of the gain on
contracts is given to the Govern.
ment?
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Shri Shabnawaz Khan: We do not
work out the percentage of profits of
the contractors. A certain licence fee
is charged keeping in view the net
profits of the contractors.

Shrl Dhusiya: One question more.....

Mr. Speaker: We will go to the next
question.
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The Deputy Minister of Rallways
and Transport (Shri Alagesan): Com.
pared with a target production of 36
locomotives 46 have been completed
between 1st April, 195¢ to 30th
September, 1954 and this outturn com.
pares with a total production of 64
during the whole of 1953.54,
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Shri Alagesan: Does he refer to im-
parted items? '

Mr. Speaker: Yes; whether it ig 80
per cent., 85 per cent. or 90 per cent.
and what is the percentage of indi-
gemous manufacture?

Rhri .Alagesan: I may, say, Sir, that
out of a total of 5,335 components as
many as 4,475 are manufactured by
Chittaranjan and another 768 are pro-
cured from indigenous manufacturers
Only 90 items are imported from ab-
roud. ‘
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Shri K. C. Sodhia; What is the per-
centage price of these 90 imported
tems?

Shri Alagesan: The percentage may
be a little more than what the number
uf ltems represent. As it is, I am not
able to give the actual percentage ot
cost; it is not much.

Shri T. 8. A, Chettiar: How does the
cost of engines compare as compared
with the imported engines?

Shri Alagesan: As far as indigenous
cost is concerned our price has now
become almost equal to the imported
price. 1f we increase the manufacture,
it is bound to go down.

shri T. B, Vittal Rao: May I know
ut what stage is the proposal to step
up the production of this Chittaranjan
Factory from 120 to 1507 May I also
know whether we are manufacturing
at Chittaranjan only goods locomo-
tives or passenger locomotives us well?

Shri Alagesan: Both locomotives are
being manufactured and we are pursu-

ing the question of increasing the

production target.
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